XI TEM NO. 11 COURT NO. 11 SECTION |11
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C No. 16804/2016
(Arising out of inpugned final judgnment and order dated 28/ 01/2016
in CMAP  No. 75/ 2014 passed by t he Hi gh Court of Judi cature
Al | ahabad)

WORLD W NDOW | NFRASTRUCTURE LOGQ STICS PVT. LTD. Petitioner(s)
VERSUS

M S PASWARA CHEM CALS LTD. & ORS. Respondent ( s)

(Wth office report)

W TH

SLP(C) No. 15774/ 2016
(Wth InterimRelief and O fice Report)

Date : 29/08/ 2016 These petitions were called on for hearing today.
CORAM : HON&#39; BLE MR JUSTI CE A. K. SI KR
HON&#39; BLE MR. JUSTI CE N. V. RAMANA
or Parties M. V. V. Gautam Adv.
Shree Pal Singh, Adv.
Ni tin Prakash, Adv.
Prashant Mehta, Adv.

T

| ftekhar Ahmad, Adv.
Anoop Kumar, Adv.

Sar vam Ri t am Khare, Adv.
C. L. Pandey, Sr. Adv.
Sachin Mttal, Adv.
Ananya Pandey, Adv.

FSSS55 =555

UPON hearing the counsel the Court made the follow ng
ORDER
Let a copy of conmpl ete paper book be gi ven to t he
| earned counsel for the respondents within two days.
Counter affidavit be filed within four weeks.
Rej oi nder, if any, may be filed wthin tw  weeks,
thereafter.
List the petitions after six weeks.
(Ni dhi Ahuja) (Tapan Kr. Chakraborty)
Court Master Court Master

at



